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Coniepanse of Shado Commiy-
ummmmm b Q-
cers’in Industpis Tribunaks

2183, SHRI PRASANNBHAI MEH.
TA: Will the Minister of PARLIA-
MENTARY AFFAIRS AND LABOUR
he pieased to stale:

(a) whether he had called a con-
ference of State Labour Commissioners.
and officers of the Centra] Govern-
ment in Industrial Tribunals on 6th
November, 1977; and

(b) if so, the main purpose of this
Conference, the subjects discussed and
the decisiong arrived thereat?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA): (a) Yes,
Sir.

(b) The Conference wag convened for
general exchange of views of officials
of the State Labour Departments, the
Central Industrial Relations Machinery
and the Presiding Officers of the Cen.
tral Government Industrial Tribunals
and Labour Courts on the issues relat-
ing to conciliation, arbitration and ad-
judication, grievance procedure and
Mode] Standing Orders. The views
expressed at the Conference would be
considered while formulating proposals
for the Comprehensive Industrial Re-
lations Law.

Establishment of Cancer Imstitate,
Chest Institule and Extension of
Specialized Medical Facilities in Orissa

2184, SHRI SARAT KAR: Will the
Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether he received representa-
tions from Orissa Government and
others during his visit to QOrissa re-
garding the establishment of a Cancer
Institute, Chest Institute and extension
of facilities for specialisation on im-
portant subjects of Medical Educa-
tion in Post Graduate classess; and

(b) if so, the steps the Central Go-
vernment is proposing to take in the
near future?
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THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FA.
MILY WELFARE (SHRI JAGDAMBI
PRASAD YADAV): (a) Yes.

(t) The item ‘Health’ %eing in the
State List, it is for the State Govern.
meni to provide the necessary fund for
the schemes from their own resources.
However, in regard 1o Centrally Spon-
sored and Purely Central Schemes,
assislance is provided to the State Go-
vernment to the extent of availability
ot funds with the Government of India.
It 18 glways open to the State Govern-
ment to approach the Planning Com-
mission with full justification for any
special help that may be needed for
proseculing importiant health schemes,

Demang of Steel

2185. SHRI C. N. VISVANATHAN:
Wil the Minister of STEEL AND
MINES be pleased to state:

(a) the present position ot sypply
of steel against demands;

(b) whether Government have evol-
ved a rational system of demands as-
sessment so as to regulate steel pro-
duction accordingly; and

(¢) if 8o, the anticipated demands
during the next flve years and the
programmes formulated for increas-
ing production?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI KARIA MUNDA) - (a) Thede-
mand for steel in the country is met
mostly from indigenous production. To
a small extent, where indigenous avail-
ability is not sufficient, it is met
through imports.

(b) Yes, sir. Steel Authority of
India Ltd. remains constantly in touch
with the market, Planning Commission
and other Government organisations
who are concerned with planning and
mekes projections of steel demand.

(¢) Planning Commission is at pre-
sent working on the plan for the next
five years and as part of the exercise,
the demand projections for steel are

also being worked out. However, pro-
grammes alreedy approved for fcreas-
ing production during the next five
years are:

(1, Expansion of Bhlai trom 2.3
mullion tonnes stage to 4.0 million
tunnes slage; and

(1i) Evpansion of Bokaro from 1.7
milijon fonnes slage to 4.0 million
tonncs stage.

Payment of Bonus by Industrial Units
helped by Reconstruction Corporation
of Indig

2186. SHRI DINEN BHATTA-
CHARYA: Will the Minister of PAR-
LIAMENTARY AFFAIRS AND LA-
BOUR be pleased to state::

(a) whether bonus has not heen paid
in industrial units helped by the In-
dustrial Reconstruction Corporation of
India; and

(b) if so, the reaction of Government
thereto?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR (SHRI
RAVINDRA VARMA): (a) and (b). The
information is being collected.
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